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CENTRAL ADMINISTRATIVE TRIBUNAL:
O.ANo..1022/2Z

New Delhi, this the 18th day
RI M.SAHU MEMBERI{A)

HOMNBLE SH
1 LYEDAYALLT ,MEMBER(J)

ON"BLE DR.A

Shiri Bhalya Desen,
S0 Shirl Kalideen,
Ciriver,

under asstt.Bridge &n
Northern Rallway,

Moradabaa.

gineer(lLine),

PRINCIPAL

BENCIH

of September,1?78

. nApplicant

{By Advocate:sh.B.L.Madhok,piroxy for Sh.B.S.Mainee)

Versus

Union of India thr
1.The General Manager,
Northern Rallway,
Baroda House,

Hew Delhi.

2.The Chief Bridge Engineer
Northern Rallway,
Baroda House,
New Delhi.

3.The Deputy Chief Engineer(Bridges) - L
Horthern Rallway, .
Lajpat Nagar,

New Delhi.

.qhul Ram=sh Chand,
/0 3hiril Ram,
Di“l Vair,
under Aasstt. B.ldge Engineer,

Horthern Rallway,
Moradabad.

Sonu

: Shri R.L.Dhawan)

0O R D E R(ORAL)
BY HON"BLE SHRI ..SAHU,MEMBER A
Shri B.L.Madhok,la.

the

withadiaw.

{ DR.A. VCDHVHLLI
MEMBER{J)

applicant has sacuired Necess

ine,

IR 1 - -3 unuhﬂt

proxy counsel for applicant

ary relisfs

s to withdiraw the 0.A.
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